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Admission in Centra] Schools a t Delhi

4982. BBBI FAQOt ALZ AMVAOIf: 
Will tbe M inM tr « f S D V C A m  
SOCIAL WBLFABE A I®  CULTURE 
be pleased to state:

(a) the number of students in each 
of the Central schools functioning in 
Delhi and there locating;

(b) the criteria adopted for admis
sion to these schools;

(c) the number of children of busi- 
nessmefh in each such school;

(d) whether the criteria/principles 
laid down for admission to these
schools is strictly adhered to; and

(e) if not, the reasons and the action 
proposed to be taken against the offi
cers for the violations?

THE MINISTER OF STATE IN 
TBE MINISTRY OF EDUCATION, 
SOCIAL WELFARE AND CULTURE 
(SHRIMATI RENUKA DEVI): (a) to
(c). A statement is attached.

(d) Yes, Sir. The criteria laid down
for admission have been strictly fol
lowed. . ^

(e) Does not arise.

Statement
<»)

Name* of the Vidayalaya* Total
located in the Union Territory number

of
atudents

3

or Delhi and their location

i . Kendriya Vidayalaya, &a- 
dar Baxar Road, Delhi 
Cantt—no o io  .

a. Kendriya Vidyalaya, 
C.R.P.F. Campui, Jharo- 
dakalan, New Delhi-110043

3. Kendriya Vidalsya, See* 
tor-II, R.K. Pur am,
New Delhi-! looaa

4. Kendriya Vidyalaya, Sec- 
tor-VIII, R .K . Ptiram,
New Delhi*! yooss

a*7«4

449

*.695

1,€79

5. Kendriya Vidyaiaya, Ma»-
^ CW'IV' 

N cw D w iiw ga 519

6. Kendriya Vidyalaya, An-
drewaganj, New Delhi* 110049 i»94»

7. Kendriya Vidyalaya, Law
rence Road, Wacirpnr,
Delhi . . . .  51s*

8. Kendriya Vidyalaya, Ro
bert* Square Gole Market,
New Delhi-1 i 0001 *,39®“

9. Rendriy* Vidyalaya, I.I.T.
Hate Kkaa, AuroWndo
Marg, Ne*B«lfci«i iceag . #»o4 *

10. Kendriya Vidyalaya, I.N.A.
C olony , N ew  D e lh i-110023 . 8 6 0

n .  Kendriya Vidyalaya,Janak-
puri, New Delhi-t 10058 > ,Sa6-

ia . Kendriya Vidyilaya,
Tagore Garden,
New Delhi-i 10027

GaaKD T o ta l

In addition, there if a Visesh Ken
driya Vidyalaya with enrolment of 
about 104 students located in Janak- 
puri, New Delhi which caters for 
students belonging to Ladakh and 
other Himalayan txtfder areas.

(b) The sole ettteriott tar admis
sion is the transfirabiHty of th e  
parent subject to the chfld tualtfjta*
in the tart. « * »  « »  
admission is much larger than the  
seats avaBable in the Vidyaiayas the 
Sangathi* IW  Mid down prtariWe* 
as under:**-

I. Kendfiv* VMgateyfts <n J P e f rW  
end Civil Sector's we. «U 
Vitfyotay* i*  DeBii escapt mtiu 
drtya VidovsldVB JW *  BelM*'

1 T ransfe rab le  C e n tra l G overnm ent 
e m p lo y e s  < M > « *  person 
nel. . .



m  w t m n  n o

Admission of children of trans
ferable Central Government em
ployees including the Defence/ 
CRPF/BSF personnel is determined 
by the test of transferability of the 
parent i.ei the number of times the 
parent has been transferred during 
the last seven years, subject to the 
child qualifying in the admission 
test.

2. Transferable Employees pf Auto
nomous Bodies:

Next priority is given to the chil
dren of transferable employees of 
autonomous bodies {Public Sector 
Undertakings fully financed by the 
•Central Government depending 
upon the number of transfers of the 
employees and the availability of 
seats.

I I . Kendriya Vidyalftyas in  Institu
tions of Higher Learning i.e. 

K en d riy a  Vidyalayas, U .T ., Delhi.

1. In Vidyalayas opened so far in 
-the Institutions of Higher Learning 
where land, building and equipment 
are: provided by the Institution con
cerned, the first priority ia given to 
th e  children the employees of the 
institution.

2. Tha second priority is given to 
the wards of all transferable Central 

•Government employee* including Def- 
ence/CRFF/BSF personnel depend
ing o p o a th e ir  number of transfers 
during the preceding 7 years.

3. The third priority goes to chil- 
*dren of transferable employees of au
tonomous bodies and public sector 
Undertakings, fully financed by the 
Central Government depending upon 
ihefir number of transfers during the 
ffrecading 7 years, subject to avail
ability tit seats. '

T i t  AdmisHtM of chtt&en of n o n - 
tr a n tfe f e b le ' C&rtttal Government 
employe§s and others.

Where seats for fresh admission 
a tili. available in- a class after 

BBeetfag iha demand of higher prio
rity  category,, adraisaion may be made 
from amongst the following catego
ries in the order given below:—

<i) Children of nain-tranafenable 
Central Government employees in
cluding Defence/CRPF/BSF person
nel.

(ii) Children of floating popula
tion, that is, those whose language 
is different from that in the State 
where the Kendriya Vidyalaya is 
located.

IV. Reservation for Scheduled Castes/ 
Scheduled Tribes Children

15 per cent and 7 -1/2  per cent of 
the fresh admissions in a Kendriya 
Vidyalaya will be from amongst the 
SC/ST children 0f transferable Cen
tral Government employees respec
tively. Vacancies reserved for Sche
duled Castes are not transferable to 
Scheduled Tribes candidates or vice 
versa. Further these percentages will 
apply to total admissions in a Vidya
laya every year and not to the num
ber of admissions in each class.

(c) Break up of 163 students be
longing to Categories other than those 
of the children of transferable Cen
tral Government Employees, Pub
lic Sector Undertakings and Autono
mous Bodies fully financed by the 
Central Government etc.

i .  Kendriya Vidyalaya,
Tagore Garden . . .  83

9. Kendriya Vidyalaya,
Janakpuri . *, 45

3. Kendriya Vidyalaya,
INA Colony « >1

4. Kendriya Vidyalaya, M .T . Nil

5. Kendriya Vidyalaya,
Goie Market . . 91

6. Kendriya Vidyalaya,
Lawrence Road . . • Nil

7. Kendriya Vidyalaya,
-------  AiAr**um**ni Nil
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8. Ke&dwya Vidyalaya,
Ma«tfid Moth . . .

9. Kendriya Vidyalaya,
Sector VHIf R K. Puram .

10. Kendriya Vidyalaya,
Sector 11, R .K . Pcram

r i .  Kendriya Vidyalaya, 
Jharoda Kalan .

1 a. Kendriya Vidyalaya,
Delhi Gantt

Nil

3

Nil

Nil

Nil

*63

Wheat Loan to Pakistan

4583. SHRI M. N. GOVINDAN 
NAIR:

SHRI JANARDHANA 
POOJARY:

SHRI P. K. KODIYAN:
SHRI RAJKESHAR SINGH: 
DR. BALDEV PRAKASH: 
SHRI EDUARDO FALEIRO: 
SHRI CHHITUBHAI GAMIT:

Will the Minister of AGRICUL
TURE AND IRRIGATION be Dieased 
to state:

(a) whether the World Bank have 
approached the Union Government to 
supply one million tonnes of wheat to 
Pakistan to meet their shortage;

(b) whether the Pakistan Govern
ment have made any request in this 
regard; and

(c) Government’s reaction thereto?

THE MINISTER OF STATE IN 
THE MINISTRY OF AGRICULTURE 
AND IRRIGATION (SHRI BHANTJ 
PRATAP SINGH): (a) The World
Bank has not made any request to 
the Government of India to supply 
one million tonnes of wheat to Pak
istan to meet the shortage of wheat 
in that country.

(b) There has been no request from 
Pakistan in this connection, How-

ih^Mirch, 1978, the Pakistani; 
Embassy made an . ejq>^|ri»ry. en
quiry iboiit the possibility of im port
ing  wh**t fro m  Ind ia . Tbit taut n o t 
been followed up subsequently.

(c) Does not arise.

r rn a ff  /

4384. w i  f * j*  <mf:
firan, m nm  w w  if tr  ffegffr 

TOt ^  tfTT % :

(w) *TT 373T m
3rr*ppr<V t  %  s t t t  ^rfsTcr 
srrtftar v n x ^ f  w n q z  %%
* t t  ;

(<ar) *ptt yrvTT ^ srrafhr
S*nT?fr *rV n w d  qft t  wfsrw?

wniffrw ; vftx

(»t) t o f t  5f
STT t̂a ^RTTfft t f k  faRff vft *TWT 
f»F!PfVt f W t  3IT r $
|  »r?r«w r r t f  wtwra f a z f t  
src 1978-79
if V* ■ft* % fa*  Eprnfar wr
k t w h  ?

ffiMT, wsnw w w  w r  
( n o  u r n  w t  w )  : («p)

$T?T «FV ’T i f t  « F T ^  fcfff 9TTT

fv f tm  f l
6T% I  trm far $ a tr a r

* *  t* t  1 1

(sr) 3ft $t,

sdsrcr f*P*rr *Tm | ,  art fafaft 'ni^T  
jpt 1 1




